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Computer Based Test and Physical Efficiency Test for 2018 notification has been
completed. Panels are under issue after Document Verification and Medical Examination
by the Railway Recruitment Cells (RRCs).

(c) Ason15.07.2019, panels for 40,901 persons have been issued by the RRCs.
Challenges in implementation of PM-Kisan Scheme

*293. SHRI VIJAY GOEL.: Will the Minister of AGRICULTURE AND FARMERS
WELFARE be pleased to state:

(@ the number of farmers benefited by the PM-KISAN Scheme, State/UT-wise;
(b) the financial progress of the said scheme, State/UT-wise;
(c) the key challenges being faced in the implementation of the scheme;

(d) whether benefits would also be availed by the farmers of the States where
income support is offered by the respective State Governments; and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND FARMERS
WELFARE (SHRI PARSHOTTAM RUPALA): (a) to (e) A Statement is laid on the Table
of the House.

Statement

(a) and (b) Under Pradhan Mantri Kisan Samman Nidhi (PM-KISAN)-Yojna,
4,14,53,071 and 3,17,79,287 number of farmer families have received 1st and 2nd
installments of ¥ 2000/- each respectively amounting to ¥ 8290.6 crore and ¥ 6355.8
crore respectively. State/UT-wise details of number of beneficiaries and amount released

are given in the Annexure.

(c) PM-KISAN envisages to cover approximately 14.50 crore beneficiaries across
the country subject to exclusion criteria. The responsibility of identifying and uploading
the details of beneficiaries solely lies with the State/UT. The following challenges are
being faced while implementing PM-KISAN:

(i) The delay in identification of beneficiaries by some States/UTs has resulted
in delay in transfer of benefits to eligible farmer families.
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(i) Also, the benefits could not be availed by eligible farmer families due to
mismatch in the names of the beneficiaries as provided by the State Governments and
the names as given in the details of the corresponding bank account numbers.
Reconciliation of data due to the said reason is taken care of.

(i) Delay in correction of data which are sent back to States after various levels
of validation affects the prompt transfer of benefit to eligible farmer families.

(iv) The issue of non-availability of authenticated land records in some of the
States/UTs has been addressed by the High Level Committee for Jharkhand, Nagaland
and Manipur.

(d) and (e) Yes Sir, the Scheme allows eligible beneficiaries to receive additional
benefits under similar income support scheme wholly financed by respective State

Governments.
Annexure

State/UT-wise details of number of beneficiaries and amount released

States First First Second Second
instalment instalment instalment instalment
Payment Payment Payment Payment
(Number) (Amount) (Number) (Amount)
(In Rupees) (In Rupees)
1 2 3 4 5
Andaman and 10,004 2,00,08,000 0

Nicobar Islands

Andhra Pradesh 41,02,775  8,20,55,50,000 31,60,897  6,32,17,94,000
Arunachal Pradesh 0 0 0
Assam 12,51,073 2,50,21,46,000 1141412 2,28,28,24,000
Bihar 16,05556  3,21,11,12,000 2,19,653 43,93,06,000
Chandigarh 15 30,000 0
Chhattisgarh 551,725  1,10,34,50,000 1,11,784 22,35,68,000
Dadra and Nagar Haveli 5322 1,06,44,000 5,315 1,06,30,000

Daman and Diu 2,664 53,28,000 2,262 45,24,000
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1 2 3 4 5

Delhi 0 0 0
Goa 2,385 47,70,000 2,336 46,72,000
Gujarat 31,26,691  6,25,33,82,000 2832614  5,66,52,28,000
Haryana 10,90,982  2,18,19,64,000 9,35,929 1,87,18,58,000
Himachal Pradesh 6,27,355  1,25,47,10,000 5,04,926 1,00,98,52,000
Jammu and Kashmir 541,029  1,08,20,58,000 462,497 92,49,94,000
Jharkhand 6,62603  1,32,52,06,000 399,548 79,90,96,000
Karnataka 12,02470  2,40,49,40,000 317,064 63,41,28,000
Kerala 1417354 2,83,47,08,000 9,31,661 1,86,33,22,000
Lakshdweep 0 0 0
Madhya Pradesh 9,304 1,86,08,000 0
Maharashtra 34553574 6,90,71,48,000 16,07,244  3,21,44,88,000
Manipur 10,365 2,07,30,000 0
Meghalaya 19,958 3,99,16,000 0
Mizoram 27523 5,50,46,000 14,957 2,99,14,000
Nagaland 48,300 9,66,00,000 30,459 6,09,18,000
Odisha 971,749  1,94,34,98,000 9,29,025 1,85,80,50,000
Puducherry 4421 88,42,000 0
Punjab 12,99,257  2,59,85,14,000 1144648  2,28,92,96,000
Rajasthan 2500613  5,00,12,26,000 1323564  2,64,71,28,000
Sikkim 0 0
Tamil Nadu 2729012  5,45,80,24,000 2134532 4,26,90,64,000
Telangana 2444844  4,88,96,88,000 21,76411  4,35,28,22,000
Tripura 1,51,095 30,21,90,000 1,51,064 30,21,28,000
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1 2 3 4 5

Uttar Pradesh 1,11,69,349 22,33,86,98000  1,0848667  21,69,73,34,000
Uttarakhand 413,704 82,74,08,000 390,818 78,16,36,000
West Bengal 0 0 0 0
ToTAL 41453071  82,90,61,42,000  317,79,287  6355,85,74,000
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Organic farming in Rajasthan

*294. SHRI NARAYAN LAL PANCHARIYA: Will the Minister of AGRICULTURE
AND FARMERS WELFARE be pleased to state:

(@ whether Government has formulated any policy for promotion of organic
farming;

(b) if so, the details thereof and if not, the reasons therefor;

(c) whether any areas have been earmarked or any target has been set for
organic farming in Rajasthan; and

(d) if so, the details thereof?

tTransliteration in Urdu Script.



